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Deposits in Post Offices in UP.

1028, Shri Vishwa Nath Pandey:
Will the Minister of Communications
be pleased to state the total number
of gross deposits in various Post Offi-
ceg of Uttar Pradesh under the Small
Savings Drive scheme during the year
19647

The Deputy Minister in the Depart-
ment of Communications (Shri Bhaga-
vati): The gross amount of deposits
under the various small savings schem-
es in the Post Offices in Uttar Pradesh
during the period from 1-1-1964 to
31-12-1964 is Rs. 63,24,26,169.

Pak Propaganda in Arab Countries

1029, Shri Mohammed Koya: Will
the Minister of Extermal Affairs be
pleased to state:

(a) the steps taken by Government
to combat the propaganda carried on
by Pakistan in the Arab countries
especially in Saudi Arabia; and

(b) the additional staff allotted to
the Middle East Embassies in recent
months in view of Pakistan’s strength-
ening her propaganda machinery?

The Minister of External Affairs
(Shri Swaran Singh): (a) Govern-
ment is fully aware of Pakistani pro-
paganda in the Arab countries. All
available media of publicity are being
utilised not only to present India's
point of view in the correct perspec-
tive but also to counteract false and
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mischievous anti-India propaganda
wherever and whenever necessary,

(b) None.
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Supply of Fooiwear to Coal Mines
Workers

J Shri Kishen Patinayak:

1 Shri Dinen Bhattacharya:

Will the Minister of Labour and
Employment be pleased to state:

1031.

(a) how many pairs of footwear
each coal mine worker is entitled to
by May, 1965 according to the Award
of 1956;

{b) whether there has been any
failure to supply the required aum-
ber of footwears to the miners;

(c) if so, to what extent and who
is responsible for violation of the
Award;

(d) what action under the Indus-
trial Disputes Act has been taken or
is being taken against the defaulting
party or parties; and

(e) whether certain employers who
had placed orders with the suppliers
other than the Ruby Industries for
fulfillimg the Award were asked by
his Ministry to cancel their orders?

The Minister of Labour ang Em-
ployment (Shri D. Sanjivayya): (a)
8 pairs of footwear.

(b) and (c). There has been some
failure to supply footwear to the min-
ers for which both managements as
well as workers have been responsi-
ble. In mrany cases, although the
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management have been prepared to
supply the workers have not come
forward to take the footwear as they
have to share 50 per cent of the cost.

(d) Both the workers and the
management being responsible for the
default, it has not been possible to
take any action in the mmatter against
the parties.

(e) No such instructions were

issued by the Ministry.

Central Hospital for Coal Miners
at Asansol

{Shri Indrajit Gupta:
1032, J Shri Yashpal Singh:
1 Shri Mohammad Elias:
| Shrimati Renu Chakravartty:

Will the Minister of Labour and
Employment be pleased to state:

(a) whether Government are aware
that owing to the acute shortage of
water, the working of the Central
Hospital for coal miners at Asanso!
has been critically affected;

(b) whether it is a fact that tie
admission of patients had to be stop-
ped in May and June, 1965 and the
new T.B. Ward could not be opencd
due to shortage of water supply; and

{e) if so, the steps taken or pro-
posed to be taken to ensure adequate
water supply to the hospital in
future?

The Minister of Labour and Em-
ployment (Shri D. Sanjivayya): (a)
and (b). Owing to shortage of water
only emergency cases were admitted
to the Hospital during May and June
1965. The T.B. Wing could not also
function,

(c) Steps are being taken to aug-
ment the water supply from water
available in two neighbouring collier-
ies. One of these has already agreed
to supply one lakh gallons of water
per day. The question of sinking =
few wells is also being examined, ag
a shallow well sunk on mn experi-
mental basis has proved a success.





